FORM A

PUBLIC ANNOUNCEMENT

(Undcr Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvcncy Resolution Process for Corporate Pcrsons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SURYA MILK PRODUCTS PRIVATE

LIMITED
RELEVANT PARTICULARS
1. Name of corporate debtor Surya Milk Products Private Limited
2. Date of incorporation of corporate debtor 21.03.2014
3. Authority under which corporate debtor is | ROC Delhi
incorporated / registered
4, Corporate Identity No. / Limited Liability | U15202DL2014PTC266642
Identification No. Of Corporate Debtor
5. Address of the registered office and principal | 1/210, G/F Shop, Subhash Nagar , New
office (if any) of corporate debtor Delhi, Delhi, India - 110027
6. Insolvency commencement date in respect of | 06.01.2025 (Copy of order uploaded on the
corporate debtor website of NCLT on 09.01.2025)
7. Estimated date of closure of insolvency | 05.07.2025
resolution process
8. Name and registration number of the insolvency | Mr. Shamsher Bahadur Singh
professional acting as interim resolution | Registration No: IBBI/IPA-
professional 003/0341/2021-2022/13623
9. Address and e-mail of the interim resolution | 48, Sidhartha Apartment, Behind Inder
professional, as registered with the Board Enclave Rohtak Road, Opposite Jwala Puri
no. 5, New Delhi-110087
Email: shamsher cs@yahoo.co.in
10. | Address and e-mail to be used for correspondence | Add: D-54, First Floor, Defence Colony,
with the interim resolution professional New Delhi-110024
Email: cirp.suryamilkgmail.com
11. | Last date for submission of claims 25.01.2025
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in a
class (Three names for each class)
14. | (a) Relevant Forms and Weblink:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at:

Notice is hereby given that the National Company Law Tribunal, New Delhi, Court-II, has ordered the
commencement of a Corporate Insolvency Resolution Process of the Surya Milk Products Private
Limited on 06.01.2025 (Copy of order uploaded on the website of NCLT on 09.01.2025).

The creditors of Surya Milk Products Private Limited are hereby called upon to submit their claims
with proof on or before 25.01.2025 to the interim resolution professional at the address mentioned
against entry No. 10. The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with proof in person, by post or by electronic means.

The submission of proof of claims should be made in accordance with Chapter IV of the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016.
The proof of claims is to be submitted by way of following specified forms along with documentary
proof in support of their claims.



mailto:shamsher_cs@yahoo.co.in
mailto:acm.cirp@gmail.com
https://ibbi.gov.in/en/home/downloads

Form B- For claims by Operational Creditors (except Workmen and Employees); Form C- For claims
by Financial Creditors, Form CA- For claims by Financial Creditors in a class as aforesaid, Form D-For
claims by Workmen and Employees, Form E- For claims by Authorized Representative of Workmen
and Employees, Form F- For claims by Creditors other than Financial Creditors and Operational
Creditors.

Submission of false or misleading proofs of claim shall attract penalties.

Shamsher Bahadur Singh

Interim Resolution Professional
IBBI/IPA-003/0341/2021-2022/13623

In the matter of Associated Composite Materials Private Limited

Date: 10.01.2025
Place: New Delhi
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PUBLIC NOTICE

PUBLIC NOTICE

In terms of Para 42.3 of RBI Master
Direction- Mon- Banking Financial
Company Scale Based Regulations,
Dated Ogtober 19, 2023
For Change in Management of NEFC
Company
I The malter of
Mis.Freends Capital Services Limited,
hawing CIN: UST120DL1996PLEATATSS,
& MEFC hasing its repstered offica at Vegas
ball, Corporabe Building, Office Mo, 482 &

'w CTIZIINT Legal Cell: Piot # 31, Najafgarh Industrial Area Towsr-A, 1st Floor,
Vit e e ot Shivaji Marg, Moti Nagar, New Delni - 110015

Wheraas. the undemigred being the authorzed officer of the HOFC Bank Ltd. under the Securizalion and Reconstruction of Financal Azzals and
Enfarcemant of Securily Imerest Act, 2002 and in exercise of powers confemed under sectien 13(12) read with Ruse 3 of !ie Security Intesest {Enforcament)
Rubes, 2002, issued demard nolices, and calling upan fa pay the amaund within 50 days from the dade of receipl of the sad nolice. Details are given as under:-

Customer Name Description of the Immawvable Property

1. Mr. hachit Mittel  So Lata Sh. Prem Kumar Mitts! 2, Mr. Prem | Residanlial Proparty Beanng Mo, 222,
Kumar M#al [Since Decaased) Reprasandad Through His Legad | Admaasuring 70 S5g. Mis. Bl - A
Haire (&4 Mr, Kohil Miltal Slo Late Sh. Prem Kumar Miltal [B) | Hyderper, Prashant Winar, Delly

St BallashMittal Wito Late Sk Prem Kumas Mitial

Possession Notice Appendix v [Rule B{1)]

IPSTAR (INDIA) PRIVATE LIMITED

Regd. Office: Unit Mo, 1007, 1008 & 1009, 107 Floor Marain Mangil,
Barakhamba Road, Connaught Place, Mew Delhi-110004

Malice is herety given thad the Cerfificatels) for the undermentoned secunties of the Company
Feagisave been lostmsptaced and the holden|s) of the sald secunties hashad appled Io the Company
I ssae Daplicase Shand Cerlilicabo)s)

Army parsan who bias a damin respect of the said secunties showd |lodge such Saimwith 8e Company
af its Registarad Office within 15 deys from the date of this nodice, alsa the Camgeamy wil praceed io

ntact Address: Third Floor, A-6, Sector-4, Noida-201301.
! Regd. Office: 09, Community Cenire, Basan Lok, Vasant Viker, New Delhi - 110057,
HoroHousing  Ph: (11 49267000, Toll Fres Mo: 1800 212 8800, Email: customer.carehesahfLoom
Finance Wabisita: www harohousinglinance.com | CIN: UBS192DL3NEPLEI0148

h HERQ HOUSING FINANCE LIMITED

132) Notice Date ; 181072024
Matice Ama.: Rs. 4,09 552/
Possession Date ; 09.01. 20625
Laocation ; Prashant Vihar Dalhi

POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

{As per Appendix IV read wilh rule 8(1) of the Securily Inleres! Enforcement Rubes, 2002)
Whereas, the undersigned being the Authorized Officer of the Hero Housing Finance Limited,

1. WS Oen Tracers Theough Bs | A Residential Prapedy Havng An Area 158 S0, Yards (e, 13043 Sq. Meters, | 13(2) Notice Date : 0B/06/2023 issue Duplicate Share Carfificaba(s), and no further claim will ba antergined by the Company thereafter, Iurhdlr tramstggalglﬂnn and Hlﬁnniswttim dd:hll!nlﬁlat ;:ms ?nd ::;lnar:m:mlu; chumnh; 483, Fourth Fioor. Plot No - 6, Block- B,
Propeiesor Mr Raj Kumar 2 Mr | Consisting Of Khasra No, 271, Situated Az Mohala Nayader Gan, Kasha Dadn, Notice Amt.. Rs. 43,65,234/- _ Distinctive N mnmﬁ 4 EI:‘TI':::N m':' e rgﬂ I fr Edund r“ﬁ::ll (12) rea ‘Tlner;;e?n Sector 14, Dwarka, Naw Dathi- 110075
Raj Kumar S/o Shrikham Singh | Pargana, Tensi Dist. Gautam Buth Nagar. (Property Gwned By Mr, Re Kumar) [~ Pogsassion Date - 10.07.2025 5l.| Folio Name of Certificate | Number of ST TR B?'F'Emw I;I:Eﬂﬂ: .h:NE :Ilhe h ot ﬂ":| n:d'tmt.;: : mmnénﬂg; fro 1hw . : : the Compdny
Bounded As Linder - Nerth-Fiot Of Ram Kishan, South-Other Plol. East - [ acation - Gautam Budh Nagar UP No.| No. Shareholder No. Shares From To catling upan Vi Sorrowers in repay ihe amourtt meniianed in e notice wittin i deys 132 | INotice is hereby given 1o the: Ganeral Public
Prepary Of Man Mohan, West-9.0 Fi. Road 4 ERA o gar date of the said naolice. _ that the Company praposed lo the Reserve
1. Mr. Kurwar Pal Singh (Since Deceased) Rapresented Through His| Property No. 63, Pocket 10, Measuring | 13{2) Notice Date : 18/10/2024 1.1 001 | Thaicom Public IPS001 | 199990800 0 19999990 T g, ity Kot gy the enount, ol ety grvon b o booower, Inpattidarand e ) JEans B2, indiec CREI . Tar Sher sppiovs o
Lagel Heirs. 14) M. Sushila Wio Lata Shri Kunwar Pal Singh (8) Mr | 48 Sq. Mirs, Sectar-20, Rokini, New | Natice AmL; RS, 5.08.387 Company Limited s ool era e e e At e s ta ca e | |Enr Gourav Siton, a6 the Direcioy on he Board
Sl:u.rallz-l'.l.?-nghS.'-:': Late Shri I'f.urrﬁ'arP‘El!lSlrgI'E Mrs_.Sushlla Wilo Lale qglr:- |;F‘.*|:||:-arl3' Cramed By Mrs. Passession Date - 08.04.7025 3 o2 Mr. Gourl IPS002 10 16899991 | 20000000 The barrower, in particular, and the puc in general, are haraby causioned not by deal with the praperty o the Comgany o leverage hes E:te-:lsrl-.-a
S Kunwar Pal Singh 3, Mr, Vieer Pl Sio SheiBani Sgh Sushila Dew). Lecation ; Rohinl New Delhi Prasad Das and any dealings with the prapesty will be subject to the charge of the Hero Housing Finance Limited, far irﬁ'amﬁ‘a and Speence: I the MEFC 5-a~.|n:frI
-~ : - - : : - L 1] i 2 = Udl L L dmihe and 1o expand iz business aclivibes an
possession e Propar st 1baq i neTce el Conton T e S-Sanin (o s 1301 i Bl besad (| 3| 081 | Thaicom Public 1™ 1PSOD3 | 10800000 | 20000001 | 30000000 || | anamcuriiefees obnsioskeg wih st fereon andpenl rest harges, coss o am e | foparation ai aver tha ndia, and fo compl
Ruias, an abava menlicrad dates. Tha bormowans in particular and tha pubfc in general is haraby cautioned not o deal with the pmparh}:leanﬁlan'yﬁealhgw.-im Company Limited m.hn'” '=.|||:g|'||_iunl1 is Inviled to provisions. of sub- section (8) of Section 13 of 1he Act, in :Irni}hlmcrr:u.-u1i|n;3.-|c'|l1i.f..= o AR
Sttt S P ik L o o sl ks ol bl i b oowme VY | |~ T st Foavd o e fPSTAR i Privete it | | espoctaims s orogoom hesocusgaseets Avy gerson whase Inlecst o ey 1

be aflacled by the progosed change |
rediem the secuned assels. Authorised Officer, HOFC Bank Lid. Place : New Dalhi Authorised Signatory Loan Name af Obligoss) Date of Damand Date of Pogssssion :-'rmagmntm:{ha Cnﬂl{pan',- may neuueﬁu the
Account iLagal Heirs) Hotice! Amount as per {Canstructive EI;IIDDI'-EI office 1:11‘1':I'||:|E'Eh gE:I I:-:.I'?jl'-hr-g mnf:ﬂ
f jaCion or Calse 10 ailvar or =2n
ART HOUSING FINANCE (INDIA) LIMITED - HE A 17} s bl bl SN Frotie Ll i ragistarad past of his! har obiections suppartad
5 {Formariy known as ART Affordable Housing Finance (india) Limited) EHFTESH““ Uf 1“tEr'E'5t[ Eﬂl_ ]' FUT SH|E ﬂfEn'E'rw on l.ﬂllg HHFDELHOU | Akash Son Of Sunil Kumar, | 220022024, Rs. 17 41,487 2E122024 ty an affidavit stating the natura of 'I':'l's'. nar
ROUEING FINANGE - - ataji Suha Term basis (10 Years) 19000003387 | Renu Wite Of Akash as on date 2210272024 {Physical} interast and grounds of cpposition to the

Regonal Ofice of the REL af the addross
Sarsad Marg, Sansad Marg Area, New Dai
110037 withen thirly days of the date ol
pubkcation of this nolice wih a copy o the
applicant- Company at it regstaned office at the
address mentoned balow:

Weqgae Mell, Corporata Buikfing, Office Mo. 452
& 443, Fourih Floor, Péot MNo.-6, Block-B, Sector

Description of Secured Asselsimmovable Properties:- A Resicents Pat No, UG - 4, On Uppar
Graurd Fioor, LHES, WLG [without Roo! Right) Consisting Twa Bedmams, One Kilchen Ang Two
Toilets, Built On Plod M. 388 44, Coverad Arag 50 5o Yos 4 1 805 3q Malers, | E Ous OfKhasra Mo, 76,
Sitated AL Sudama Purl Colony (kishna Vatka), Vilkge-durdahera, Pargana- Lol Tehsll &
Distbghaziabad, Uttar Pradesh. Plol Of Fial Boundad By: Norh: Flob No. 41, East: Aoad 20,
South: Fiot Mo, 38, West: Cihers Property

Wind World Wind Farms (Chitradurga) Private Limited ["WWWFCPL'], an PP with 8.50
MW Wind Power Project being located at, Bharampura Village Hiriyur Taluk Chitradurga
Destrict Karnataka, invites Eol for the sale of ranewable energy to traders having an interstate
trading licence issued by the Central Ebectricity Requlatory Cormission (“CERICT) for interstate
trading of energy for a 10-year period.

NOTICE UNDER SECTION 13&?] OF THE SECURITIZATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INETRESTACT, 200

Undersigned, baing e Authonzed Cfficer of ART Housing Finance (India) Limited, a Financzal Instution under Sacton 20 1)(miviof the SARFAESI
Act, FO02 having il registared Offica at 107, Bast Sky Towar, Nalaji Subhash Place, Pilamgura, Dethi-110034 heraafles *he Sacuned Craditar”) sarve
upon Tha presant nobos in below lean account number which wene deciared NPA as on 05.01.2025

5. LOAN NAME OF ADDRESS OF PROPERTY ADDRESS OF DATE 0F DUTSTANDING I of th follows: DATE :- 11-01-2025 Sd- Authorised Officer | |14 Dwarka. New Dalhi- 110075
NO| A NUMBER | BORROWER & THE BOBROWER SECURED ASSETS DEMAND [UIES E:E Eﬁ:w ;E[: e GHT —— PLACE: DelhiNCR FOR HERO HOVSING FINANGE LIMITED Friands Capital Sevices Limited
CO-BORROWER & CO-BORROWER NOTICE 13(3) . UMMISSION ROness (A endra jang bt
1. | LAMYRDZ718- | MANOJ MISHRA | G-55, GROUND FLOOR, SEC-22, | PROPERTY BEING FLAT 0. 5F-1, | 06.0%.2025 | Rs.17,19,078/- S_hri i{rislmer{nmpl_e:: 904, oppaosite Fun ﬂep_ul}llu:. New Sanjeev Kumar Singh
190004434 & ng;ﬂfﬁ#ﬂﬁjﬂﬁlmﬂ-‘i SECOND FLOOR, BUILT UP ON (RUPEES Link Road, Andher (west) 400053, Mumbai, E{:m_!-#mg;zﬂ;l Mﬂﬁﬂ%ﬂﬁﬂ:ﬁ%ﬁé
JYOTISANA ' PLOT NO B-28, OUT OF KHASRA SEVENTEEN Miobile Mo, 9987557112 e s i bl
MISHRA IHUKDIYA, PO-NARMAKALA, PS | o 157-A, SITUATED AT LAKH NINETEEN 02. EOI Submission E-Mail ID Rid 2606202 4@amail.com
& EAKHIRA, SANT WABIR NAGAR | RESIDENTIAL COLONY KNOWN THOUSAND bl o) R s D
BALA TEWPO |UR. HANUMAN MANDIR. | 4s -SHRl sa uPWAN", IN THE SEVENTY-EIGHT 03 Last Date for Bid Submission | 16.01.2013 Yes Bank Limited Regd. Office: YES BANK House, Off Western Express Highway,
TSERVICE. | PRADESH- 212670 & siop wo. | TEYCRUE ESTATE OF WLLIGE el 04, Date of apening of Price Bid | 20.01.2025 " YES BANK  5riccuz (East, Mumbai - 400055, Website : www yesbank n
126, SEC-G2, JNTA WARKEL | PARGANA & TEWSIL-DADRI, o I I daihitey point siafl b S5/ T1RY Aimangala Substation. PUBLICATION OF NOTICE U/S 13 (2) OF THE SARFAESI ACT
PRADESH- 201301 DISTRICT GAUTAM BUDH RAGAR, "3! mt’ p[?ww will be at'.' ? IlahfifE Frgr: Apr ;I:?::Igw f:ﬂ::]rzftzaglnp:trﬁd I:;:” be fmt|1 L ]"P‘:,;i' Notice is hereby given that the under mentioned borrower(s)/Co-Borrower(s)/ guarantor(s)/mortgagor(s) who have defaulted in the repayment of principal
UTTAR PRADESH E dbigibligbion bl st AL St i 2 P ERWISE, Mg e and interest of the facilities obtained by them from the Bank and whose facilities account have been classified as Non-Performing Assets (NPA). The

chall be rejected.
4. The bidder shall quote a fixed price offer (in Rs_WWh) at which it is prepared to purchase
the energy at the defivery point (Ex-Bus Power Plant} and should be limited ta 3 (three)

The Mollcea's are callad upon & pay e above zald amaunt within B0 days lrom the date of this nobics laling which AHFL will be constralned o
exerchEa ifs rightls ol anforcament ol sacunly Iitenast 4 agains] ha Secursd Assels giwan in lhe Secufad &ssals manlicnad harea. This ndlica is
wilheat prajudics la any olhes fight remedy avaitable 1o he AHFL.

notice was issued to them under Section 13(2) of the Securitization and Re-construction of Financial Assets and Enforcement of Security Interest Act 2002
(SARFAESI Act) on their last known addresses but they have been returned un-served and as such they are hereby informed by way of this public notice.

The Borrewer's attention is invited 1o provision of the sub sectlon (8) of section 13 of the act, in respect of time available, to redeem the decimal points. All taxes, duties, cess, stc. impesed by the central government, state Sr. | Account | Type of Name of Borrowers, Os. As per NPA | Notice
SRCHESI RN, Sdl- qovernment, or local badies as applicable on the date of the opening of the tender No.| No. Loan Co-borrowers, Mortgagors 13(2) Notice Date | Date
s Authorised Officer inquiry would be on account of the trader, The price or rate quoted should be on a fixed 1. [06478460| Overdraft [1.M/s Sharda Enterprises (Borrower)Through its|Rs. 48,75,084.13 /- (Rupees| 16th- | 19th-
Place ; GAUTAM BUDH NAGAR (UTTAR PRADESH) ART Housing Finance {India) Limited basis only, and thera shall be no change during the contractual period of ten years. 0000130. | Facilities Proprietor Mr. Prabal Rathore. Forty Eight Lakh Seventy Five| Nov- Dec-
5, Asuccessful bidder shall be applying for the short- or medium-open access boaking as 2 M. Prabal Rathore (Guarantor & Mortgagor) Slo- Late | Thousand Eighty Four and 2024 | 2024

per the latest open access requiations and guidelines in voque. The successiul bidder(s)
shall be responsible for off-taking the entire energy produced fram the wind farm from
the delivery point. WWWFCPL shall in no way be [Eable for any other charges beyond
the delivery paint.
The D5M implication would be on the successful bidder,
Bidder(s}-shall off take the entire generation produced from the wind farm
The transmission charges (POC Injection & Withdrawal charges), transmission fosses
(POC Injection & Withdrawal losses), State 5TU Charges & Laosses, RLDC/SLOC charges,
application/concurrence charges or any ather charges covered under Open Access
Regulations notified by Central/State Electricity Regulatory Commission {CERC/RERC)
and the procedure for Open Access stipulated by the Central State Transmission Utility
(CTU/5TU) (as amended up to date] for off-take of energy from the delivery point if
applicable shall be borne by the Purchaser/bidder,
WWWFCPL resenves the right to increase or decrease the quantum mentionad in the
above table as per Its requirements before placing the LOA or LOU with the successiul
Bidders,
. All the required technical/requlatory requirements for the sale of Power-on-Power
exchange should be in the scope of successful bidder.,
WWWECPL retains the right to reject any or all bid or to accept any bid in whole or in
part, as WWWFCPL deems necessary, without assigning any reason.

Paise Thirteen Only) due as
on 14.12.2024

Sh. Yashvir Singh Rathore
3.Mr. Prabal Rathore (Guarantor & Mortgagor) Through
its Legal Heir Late Mr. Yashvir Singh Rathore

SHIVALIK SMALL FINANCE BANK LTD.

Registered Office : 501, Salcon Aurem, Jasala District Centre, New Dethi - 110025 CIN : UESIB0DL2020PLC 356027

DEMAND NOTICE UNDER SECTION 13{2) read with Section 13(8) and 13 (13) OF THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

Mobiceis hereby given that the fofowing boerower (Co-Bormowers, who have avallad loan fadlities from SHIVALIK SMALL FINANCE BANK LTD.
having its Head office at 3rd Floos, ADD india Tower, Sector 125, Noida - 201303, have failed fo serve the inferest of their credit facilfies to
SHIVALIK SMALL FINANCE BANK LTD. and thatthair lan accounts has besn classified gs NPA as per the quidelines issued by Ressnva Bank
af india, The Barrowars have provded sacurity of the immavabia properies to SHIVALIK SMALL FINANCE BANK LTD., the datails of which are
describad herain balow, The detailsof the lozn and te amounts oulstanding and payable by the borrowars fo SHIVALIK SMALL FINANCE BANK
LTD. azon date are mentioned below

The barrower (Co-Borowers as well as the public in genara are hersby informad that the undersignad being the Aulhonzed Officer of SHIVALIK
SMALL FINANCE BANK LTD., the sacurad creditor has infiated aclion against the fallowing borrower (Co-Barrowers undar iha provisions of the 4,
Securizafion and Reconsiruclion of Financial Assels and enforcement of Secundy Inferest Act, 2002 ithe SARFAESE Acf). If the following
borawers fail fo repay the oulstanding duss indcated against teirnames within 60 (Sixty) days of this notice, the undersigned wil exercise any
ang or more of the powers canferred on the Sacured Cradilor under sub-seclion (2] of Section 13 of the SARFAES! Act, including pawar to take 10
possession of the properfies and sall the same. The publicin general is advised not to deal with property descrbed hara below.

Name of the Borrowers | Guarantar & Mortgagar Details of sacured asset (immovabla Property| 11

1. Mr. Aman Sharma Sio Mr. Mange Ram Sharma | Hypothecation on © Residantial Plot, Meazuring an area of 88.20 Sq. Mir. Situated at Abadi
(Borrower/Mortgagor) Ria H.Mo, 102, Mohaila |New Basti Mohallz Challa Kasha Gangoh Parsgana Gangoh Tehsil Makur Disinct
fshra, Gangoh Utlar Pradesh 247341, 2. Mrs. | Saharanpur Lttar Pradesh, Regstenad in the revenua records of Bahi Mo, 1, Jld Na. 8530,
Sunita Urf Ramlata Do Mr. Hariram (Co- |Fage Mo, 105132 saries Mo §520 Dated [3-02-2020. I the name of Aman Sharma,
Borrower| Rio H.No. 102, Mohalla Ishra, Gangoh | Bounded by: North : House of Smé, Kusum & Rajendra Aggarwal, South : Road. West
Utlar Pradesh 247341, 3. Mr. Ankur Sharma Sie. | Other Plot, East: Other Plot

Mr. Mange Ram Sharma (Co-Borrower) Rio|  |pan Account No., Demand Notice Date and Amaunt

H.No, 102, Mohaia [shra, Gangoh Uttar Pradesh | | aan Account No. 100241510215 Demand Netice Date; (8-1-2025 Outstanding

fﬁ‘m”-l“" Mr. Raja Mital Sio Anit Wil | Amount: 5 30 001 (RupeesFveLaks Tty Thousand Onlfasan 07-01-2025
uarantar) #'o i Ghalla lshra, Lang : -
Uttar Pradash 247341 NPA Date ; 05-01-2025

Date: 08-01-2025 Place: Molda

-

Details of Secured Asset : Residential Plot Bering No.1066, Sector9, area measuring 250 Sq. Yards (Covered area 562.5 Sq. Ft.) of the urban
Estate Faridabad, Haryana. Boundaries- East- Plot No. 1059, West- Road, North-Plot No.1065, South- Plot No.1067.

The above borrower(s)/co-Borrower(s)/guarantor(s)/mortgagor(s) (whenever applicable) are hereby called upon to make payment of outstanding amount
within 60 days from the date of publication of this notice, failing which further steps will be taken after expiry of said 60 days under sub-section (4) of Section
13 of SARFAESI Act.

Furthermore, this is to bring to your attention that under Section 13 (8) of the Act, in case if the dues together with all costs, charges and expenses incurred
by us are tendered at any time before the date of publication of the notice for public auction/ Sale then Sale shall not be concluded and secured asset shall
notbe sold or transferred by us, and no further step shall be taken by us for transfer or sale of that secured asset.

DATE: 09.01.2025
PLACE: FARIDABAD, HARYANA

= e

Sd/- AUTHORISED OFFICER
FOR YES BANK LIMITED

PHYSICAL POSSESSION NOTICE

o Registered Office: ICICI Bank Towers, Bandro-Kurla Complex,
§?ICICI Home Finance Bandra (Eqst), Mumboi-400051,

Corporate Office: ICICI HFC Tower, Andheri Kurla Reod. |.B. Magar, Andheri (E), Mumbai - 400 059,

Branch Office: Shop Mo 3, Ground floor, GKS Paloce, Ayub Khan- Chouplo Rood 63-64, Civil Lines, Bareilly- 243001
Whereas,

The undersigned being the Authorized Officer of ICIC| Home Finance Company Limited under the Securitisation,
Reconstruction of Financial Assets and Enforcement of Security Interest Act. 2002 and in exercise of the powers
conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement) rules 2002, issued demand
notices upon the borrowers mentioned below, to repay the amount mentioned in the notice within 60 days from
the date of receipt of the said notice.

As the borrower failed to repay the amount, notice s hereby given to the borrower and the public in general thot
the undersigned hos taoken possession of the property described herein below in exercise of powers conferred on
him/ her under Section 13{4) of the said Act read with Bule 8 of the said rules on the below-mentioned dotes. The
borrower in particulor ond the publicin general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of ICICI Home Finance Company Limited.

The Borrower's attention is invited to provisions of sub-section (3] of section 13 of the Act, in respect of time

Expression of Interest (“Eol”): For Sale of Energy on Long
Term basis (10 Years)

Wind World Wind Farms (Krishna) Limited ["WWWFKL"], an IPF with 1740 MW Wind Power
Project being located at, Hirevaddatti Village, Mundargi Taluk, Gadag District, Karnataka,
invites Eof for the sale of renewable energy to traders having an interstate trading licence
issued by the Central Electricity Regulatory Commission ("CERC") for interstate trading of
energy for a 10-year pesiod,

The key details of the Eol are as follows:

Authoriged Oficer, Shivallk Small Finance Bank Ll:-:!‘_

01, EOH Submission Address Mr. Mahendra Jangid, available. to redeem the secured assets,
Shri Krishna Complex 904, opposite Fun Republic, New Mame of the Borrower/ Date of Demand | Name
y o ; ; ’ Sr. Description of Property /
Co-Borrower(s) L i - f
OFFICE OF THE RECOVERY OFFICER-I Link R, Andhe (et 40005, Mumba. No. Co-Borraweris) Loan Date of Pliykléal Bassastion Notice / Amountin| _ of
= . = : o 1 [Sunil Kumar Ma Khet Mo 210 311 Konjadaspur Bareilly Up 243003 14-10-2023 (Bareilly-
DEBTS RECOVEHY THIBUNAL II, DE LHI 0z Eﬂiiubmlumr.lE Matl!l]. Bid26062024a@gmail_com (Borrower), Prevesh [Bareilly Na Bareilly Uttar Pradesh 243003 . ( REF LAN| ne.11 56 501/- i
4™ FLOOR, JEEVAN TARA BUILDING, PARLIAMENT STREET, NEW DELHI-110001. 03. Last Date for Bid Submission | 16.01.2025 Kumari [Co-Bormower), [NQ. LHBARODO01516761 | Bounded By- Morth: Atul o
04, Date of opening of Price Bid | 20.01.2025 LHEARCDDD1516761. [Kumar , South: Mijokot Ali , East : Rasto 15 Ft |, West :
SALE PROCLAMATION : oLl o s : Hasrat, Dote of Possession : 07-Jan-25
R.C. NO. 269/2020 1 E: ‘;’E‘I'::';:ﬁﬁ'ﬁsr:milyﬂ”:;;‘::‘:‘ngm'j'ﬁ;‘tﬁ'g?mm Wor2s. the contractuat | || 2 [5umit Kumar Ma Khet Mo 310 311 Kanjodospur Bareilly Up 243003  14-10-2023  |Bareilly-
] : : : o {Borrower), Prevesh  [Barellly Na Bareilly Uttar Pradesh 243003 . | REF LAN| pe &7 664 54/- B
INDIAN OVERSEAS BANK VS M/S SOFTALK TECHNOLOGIES LTD periad will be for 10 years for the respective phases. Kumari (Co-Barrower),|NQ. LHBARODDD1516768 | Bounded By- North @ Atul B4
PROCLAMATION OF SALE UNDER RULE 38, 52(2) OF SECOND SCHEDULE TO THE INCOME TAX ACT, 1961 3. The mlﬂim_irm quantum affered by any bidder shall be 17 40 MW, atherwise, thelr offer LHBARCOO01516768.[Kumar , South: Nijokat Ali , Eost ; Rasto 15 Ft, West :
READ WITH THE RECOVERY OF DEBTS DUE TO BANK AND FINANCIAL INSTITUTIONS ACT, 1993, shall be rejected. Hasrot. Date of Possession : 07-Jan-25

4,  The hidder shall guote a fied price offer (in Rs./kWh) at which it is prepared to purchase
the energy at the defivery point {Ex-Bus Power Mant) and should be limited to 3 {three)
decimal points. Al taxes, duties, cess, etc. imposed by the central gavernment, state
government, ar lecal bodies as applicable on the date of the opening of the tender
ingpuiry would be on-account of the trader, The price or rate quoted shaubd be on a fixed
hasis only, and there shall be no change during the contractual persod of ten years,
A successful bidder chall be applying for the short- or mediurm-open access booking as
per the latest open access regulations and guidelines in vogue, The successful bidderis)
chall be responsible for off-raking the entire energy praduced from the wind farm from
the delivery point. WWWEFKL shall in no way be liable for any other charges beyond the
delivery point.

The DSM implication would be on the successful bidder.

Bidderis} shall off take the entire generation produced from the wind farm.
The transmission charges (POC Injection & Withdrawal charges), transmission losses
(POC Injection & Withdrawal losses), State 5TU Charges & Losses, RLDC/SLDC charges,
applications/concurrence charges or any other charges covered under Open Access
Regulations notified by Central/State Electricity Regulatory Commission (CERC/RERC)
and the pracedure for Open Access stipulated by the Central/State Transmission Utility
(CTUSSTUY {as amended up to date) for off-take of energy from the delivery point if
applecabie shall be borne by the Purchaser/bidder,

The above-mentioned borrowers(s) guarontors(s) are hereby given a 30 day notice to repay the amount, else the
martgaged properties will Be sold on the expiry of 30 days from the date of publication of this Motice, as per the
provisions under the Rules B and 9 of Security Interest (Enforcement) Rules 2002,

. Date : 11.01.2025 | Place : Bareilly Authorised Officer, ICICI Home Finance Company Limited

CO #1. M/s Softalk Technologies Ltd., Having its Registered Office at M-39 (Near Arya Samaj Mandir) Greater
Kailash Part -lll, New Delhi-110048.

Also At: 37 DIC, Baddi, Himachal Pradesh) Also Al Admimistration Office F-3478, Okhla Phasa -1, Mew Dedtui-110020.
Also At : SDF-1-3, Moida, Spacial Economic Zone, Noida (ULP).

CD#2. Sh. Umesh Supla Son of Sh, Om Prakash Gupta, Address - Commercial Pvl. Mo, 101 & 104, IM Bhawan,
situated al Property Mo. 3583 Comprising of one Room, on 158t Floor at Falz Bazar Melajl Subash Marg, Darya Ganj g
Dedhil.

Residentof M-31, Greater Kailash Part-11, New Daihi- 110049,

CD#3. Smi. Poonam Gupta Wife of Sh. Umash Gupla. Address - Commercial Pvi. No. 1071 & 104, OM Bhawan,
zitualed al Property Mo, 3583 Comprising of one Room, on 151 Floor al Faiz Bazar Metaji Subash Marg, Darya Ganj
Dhelhil

Resident of M-31, Greater Kailash Part-Il, New Dethi- 110049,

1. Whareas Recovery Cerlificate No_ 269/2020 IN OA No. 1902014 dalad 06082020 drawn by the Presiding Officer,
Dabts Recovery Tribunal-lll for the recovery of a sum of Ris. 7,40,87,073/- (Rupees Seven Crore Forty Lacs Eighty-
Seven Thousand and Seventy -Three Only) along with pandenie -lite and fulure inferest i@ 12.00% per annum fram

the Cerificate deblors together with costs and charges as per recovary carlificate from the date of instifution of suit
(amount recoverable as on 18.01.2023 5 Rs. 15,26, 19, 370/- [approx, )b,

2, And whereas the undersigned has ordered the sale of propery menticned in the Schedule below in satisfaction of the
said Recovery carlificate.,

indasheter INDIA SHELTER FINANCE CORPORATION LTD.

Regd: Office:- Plol-1561k Floor, Sac-84, nslilufional &mea, Gurugram, Haryara-122002 BRANCH OFFICE ; 958 Aoor, Punjeani Coenplex, Gumanpura Kofa,
Rajasthan- 324007, Jakire: 15 Fioar, Sh Shyam Plaga Complas Ransada, By Pass, Road, Jabane, Rajasthan 343028 Jodhpur Plob Mg, A-54005 ] Shae Goun
Flaza' Ahaliva Circle, Jodhpur Fatasian-342001, Phalodi: Fiot Mo 287, Ground Floorn, Adarsh Magar Phaled Jodhpur - 3423501
POSSESSION MOTICE FOR IMMOVAEBLE PROPERTY
Whereas, Tha Undersigned Baing The Authorizad Officer O The India Shelar Finance fnd Cormporation Lid. Lindar The Secuntisa®an And Recorstnucton OF
Finantial Assests nd Erforcemant [securily) Interest &t 2002 And In Exarcse Of Powser Canfamed Under Sactisn 13012) Bead Wilh Bule 301 Tha Securily
Iritrest (endoroement] Rules, 2002 issued A Demand Nolice On Thi Date Moted Aganst This Account s Mentioned Heeeirafter, Cafing Upon The Borower
And Mso The Cemer OF The Fropery/surety To Rizpay The Amaunt 'Within 80 Days Fram The Date Of The Said Metice, 'Whereas The Cramar O The Propery
&nd Thea Cther Hawirg Faded To Repay The Amount. Malice ls Hereby Givan To Tha Lindar Moted Bormowerns And The Public in Ganersd Thal The Undersigned
Haz Taken Possession Of The Proparties Dascibed Hanain Below In Exardise OF Tha Powers Canfeerad On Him'her Undiar Seclian 13(4) OF Tha Said Acl
Reard Wt Rules 8 & 9 OF The Sad Rules On The Dates Merbansd Agansl Each Account. Mow, The Boerawar i Particular And The Public In Gereral 15
Hereby Caulionad Ral To Deal With The Propertyles Ared fay Dealing W The Properwies Will Be Subsect To The Charge O India Sheiter Finance
CorporatianLid FarAn Amounl Merdionad fs Below And imerest Thareon, Costs Eo

B B S

3. Matice is hereby given that in absence of any order of postponement, the said property shall be sold by s-auction and 9. WWWEKL réserves the right to increase or decreass the quantum mentioned in the ::_ (G OF Tha Propenty} & Losn El'ﬂpﬂ‘tﬂlﬂ Th:h:‘ist & anugf‘gﬁ :L“?;m Dua As On Dats Of Demand F:;:E"ﬂf
badding shall take place through "Online Electronic Bidding” through the wabsite hitpi/dr. avctiontiger. net on 12.02.2025 abiove table as per its requirements before placing the LOA or LOU with the successful Aecount Narmber Property Cansisting Of] Motice .

between 11 a.m. to 12 noon with extensions of 5 minutes duration after 12 noon, if required. hidders, ]

MR.! MRS.5arder Bal & Durga Lal, | All That Peca And Parcel OF Plotpaila Mo 84, | Damand Natice 11102024

4. The sale shall be of the property of the CD(s) above-named as mentionad in the schedule befow and the liabilities and 10. All the required technical/requlatory requirements for the sale of Power-on-Power Mamta, Reside Al Salawad Khur, | Book SLNo. 34. Gram Salswad Khurd Panchayat | Rs. 388,826/ { Rupees Thiee Lac Eighty|  Symbolic
claims attaching fo the said property, so far as they have been ascertained, are those specified in the schedule against exchange should be in the scope of successful bidder, Kota Rajasthan 128530 Samili Kherabad Teh Ramgan] Mardi, Disil Kota | Eight Thousand Eight Hundred Twenty Six| Presession
each lot. 11, WWWEKL retains the right to reject any or all bid or to accept any bid in whole or in LOAN ACCOUNT NO. Fajasitian Admesturing frea SX4Q=2000 5¢ Pl  Urily Dug A= On 11:10.2024 Together iith

5. Tha property shall be put up for the sale as specified in the schaduba. If the amount o be realized by sale k= satisfled by part, as WWWFKL deems necessary, without assigning any reason, HLIO00005219 Boundary: East- House Of Bajrang Lal, Weal- LIG| Interesl Fram 12.10.2024 And  Olher

Roed Of Bajrang Lal, MWorh-common Road,

Charges And Cosl T The Date Of The

the sale of a portion of the property, the sale shall be immediately stopped with respect to the remalnder. The sale will also Payment

South- Sall Fat

be stopped if, hefore auction is knocked down, the arears menfioned in the said certificate, interest costs (including cost | : £ =fpim—— e st
of the sale) are lendered to tha officer conducting the sale of proof is given 1o his satisfaction that the amount of such FORM A 2 E&Hﬂﬁnyéﬂﬁﬂﬁagﬁrﬁ:ﬂ gl;lﬂ P;;‘;q"ﬂ;?“?&ggf g&ﬂifﬁgﬁ? E&Eh:pﬂ-%?ﬁir[ﬁi;u%fgimﬂimwm ﬂ;ﬁtﬂiﬁ
cerificate, interest and costs have bean paid 1o the undersignad. PUBLIC ANNOUNCEMENT AL Ward Mo 22, Ramnagar Saraswall | Teh, Pachpahar, District Jnalawar RAJASTHAN | Thousard Thees Hundred Fifteen only | Due| Possession

6. Mo officer or other persons, having any duly to perform In connection with sale, however, either direcily or indirectyy bid
fior, @oquire or aflempt to acquire any interest in the property sold

7. The sale shall be subject to the conditions prescribed in the Second Schedula to the Income Tax Act, 1961 and the rules
made thereundear and & the following further conditions:-

7.1 The particulars specified inthe annexed schedule have been siated 1o the best of the information of the undersigned.
butthe undersigned shall net be answerable for any errar, mis-stalement or omissionin this proclamation,

7.2 The reserve price balow which the properiies baaring no. Mortgaged propery Indusltrial land and building situatad at ;
a7 DIC Industrial Area, Baddi, Himachal Pradesh; shall not be 2old is Baserve Price : Bs. 1,40,00,000/- (Cna Crore Forly 2
Lakh Cnly) and Eamest Money Deposit (EMD): Rz, 14,000,000/ (Fourteen Lakh Only) in respect of the property i
mentioned at para (1),

Schoal, Bhawanimangi, Jhalawar
Rajasthan 328502  LOAN ACCOUNT
NO. LAPEICO0341

MR/ MRS Rukhsar Bane, aslam
Mansoor & Mustak Reside AL HNo
21, Baswa Mohalla Ganeshpura, The
Pachpaner, Tistnct Jhalawar Rajasthan
126502 LOAN ACCOUNT MNO.
LASZCLLONSI00005002575

Admeasuring Araa X5XE5=1625 5q Ft. Baundary;
Easl- Plal Mo 33, Wasl Plab Mo 31, Morh- [ From 12102024 And Cther Changes And
Commen Resd, South- Land Cost Til The Date Of Tha Paymeant

Al Thal Pigce Ard Parcel OF Plal' Paltd Mo | CEMAND NOTICE 11102024

JWREDIES i5 situated af Gram Ganesh Pura GF | Bs. 3,96 315)- (Fupees Thrae Lac Ninaty Six
Ganashpura Gamawsd PS5 Bhawanimand | Thousand Thres Hundred Fifeen anly) Due
Diskricl Jhalawar Rajasthan Sdmeasuning Araa | Ag On 11,90,2024 Together Wih Inderest
2338 5q FL Boungary: Easl- Plol  Of Rajendra| From 12 1002024 And Osher Charges And
Pragsad & Tulan Singh, Wesl- Plat OF Jagdish, | Cost Til The Date Of Tha Payment

Marth- Common Road, South-Plat  Of Rajendra
Prasad & Tulan Singh

{Lindeer Reguiatsan 8 of the Insobeency and Bankrupicy Baard of India As On 11.10.2024 Togemer With Ireres!

{Insobvency Reaolution Process for Corporate Persons) Hegulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
SURYA MILK PRODUCTS PRIVATE LIMITED
RELEVANT PARTICULARS
Surya Milk Products Private Limited
Lt o8 irporporaton of corporie dablar 21.03. 2004

Suthanty under which corporate dabloris ROC Delhi
incuparabisl | rigidanes  §

07012025
Symrinlic
Prssession

Mame af corporate dabsar

7.3 The interest bidders, wha have submitted their bids not below the resarve price, alongwith documents including PAN 4. | Corporate iantity No. | Lemiled Lisbiity UI5202DL2014PTC 266642 4 |MR/ MRS, Antu ; Sharma&Niklesh | Al That Pieca And Parcel ﬂr{':ilﬂ"‘-ﬂ“" Legter No | DEMANDNOTICE 1110 2024 : O7-01-2025

Card, idenlity proal, address proof, ete., latest by 10.02.2025 before 5.00 PM in the Office of the Recovery Officer-1, DRT- wierifizalion Mo, of Corparate Cretitoe ﬂ;ﬂ;ﬂﬂ %ﬁg;ﬁiﬁﬂ:“ a?&ihﬁnﬁﬁmrfﬁ %ﬁ“&ﬂ?ﬁ?ﬁl’:ﬁ; ﬁf.i.a-l‘“%fﬁ'.ﬂﬁ Nﬁ:ﬂmﬁagjlﬁ:wﬂg Pﬁkmlﬂ]ﬂ

!I, Drathi, 3!15I1 be eligibla to participate i:} thc_a e-auction fo be hel_d friom 11.IIID_AM to 12.!_:1: Maoon an 12.02. 2025, in caze bid 5. | Address of the registered ofice and principel | 1/210, G/F Shop, Subhash Nagar, Tert House Baran Rejasthan 125205 | Area 1197 Su FL BOUNDARY: North — Rasta, oy | D As On 41.10.7024 Together With e

is placed in the last 5 minutes of the closing time of the auction, the closing time will automatically get extended for 5 alfice (f ary) of corporse deblor New Dolhi, Dethi, India - 10027 LOAN ACCOUNT NO. Serilh - S Bacla, East - Badaof Mr Sunesh, West | Interest From 12102024 And Other

minutes 6. | Isolvency commencament date in 06.01.2025 (Copy of crder uploaded on LAT1CLLONSD00005042259 - Gl & House of Mr Shankar 13 Gameli Charges And Cosl Til Tha Date Of Tha

7.4 The bidder(s ) shall improve thalr offer in multiple of Rs. 1,00.000/- (Rupees One lac Only ) in respact of proparty (each regpect of corporsle dabbor the website of HCLT on 08.01.2025) | Panrneril

lait, ) 7. | Estrmated date of dosura of insalvancy 06.07.2075 5 | MR./ MR Ratan Bai, Chatar Lal All That Piece And Parcel OF Plot! Patta No 73560 | DEMAND NOTICE 11.10.2024 07-01-2025

75 | Bi I tak: Il i # Offic: i Firarl DRT (ki i resciUkn roness Reslde At Gram -Gunayl, Gram |5 siluabed ol Gram “Gunays, Gram Parchoyal- | Rs 4,18, T6ly- (Rupeas Fowr Lakh Eightean| - Symiclic

In;il:?:ls;;f:f;iﬁ:k?gfneeﬁgﬂl tﬂnﬂr:gseufa n?ﬁgiﬁﬂ;;ﬂ;;&e rDE:;;nHEEm“EW T R s 8. | Mame and registralion number of tha Mr. Shamsher Bahadur Singh Panchayat- Hamewsde. Panchaval| Hamawads, - Panchaysl Sami- Dug, Distic | Thousarsd Seven Hundred Sikty only )} Drie] Possession
s L yanc - P a5, : RERIEAI LK . g ing Samiti- Dug. Disfrict Jhalawsr | Jhalawar, Rsiasthan Admeasoring Area 600 Sq[As On 11.10.2024 Together With Irterest

7.6 The Successful'highest bidder shall have to prepare and depasit Demand DrafiPay Order for 26% of the bid /sals g‘;ﬁgﬁﬂfﬂ'ﬁiﬁﬂ'm'“gm inenm Regisiration No: Rajasthan 326514 LOAN ACCOUNT | FL Boundary: East Bhawanimandi To Dug Road, | From 12 10,2024 And Omer Charges And

amount favoring Recovery Officer-1, DRT-11, Delnl, Alc R.C. Na, 269/2020 within 24 hours after close of e-auction and afler

adjusting the EMD and send fdeposit he sama in the office of Recovery Officar-l, DRT-I. Delhi 50 as lo reach wilhin 24 hours 9. | Address and e-mail of the 48, Sadhartha Apariment, Behind Inder F1, Horth- Chander Lal Bhuwan Ji House, South

from the close of e-auction; failing which the EMD shall be forfeited. irfarm rasclufon profassiana Enclave Rohiak Road, Opposite Jwala i Dinuda Ji/ Payaar & House

1.7 The SuccessTul/Highest Bidcer shall deposit, through Demand DraftiPay Order favering Recovery Officer-1. DRT-11, Delhi as reqiziered with the Boand Puri no. 5, Mew Defhi-110087 6 | Mr.] Mrs, Reseela Devi, Marayan All That Pieca And Parcell OF Flol’ Patta Mo 38 is | DEMAND NOTICE 11.10.2024 07-01-2025
AIC . R.C. NO. 269/ 2020 tha balanca 75% of tha sale procasds before the Racovery Officer-l, DRT-1I, Delhi on or bafore 15th Ermail: shamsher_csi@yashoo.co.in Sntkie ACHwa a0, . B Manala, | Siec “F'g” SMON. A TANERAe LB | a0 DL 900 (Rpess EneLanh Filly Eichi - Symiboic
day from the date of auction of the property, exclusive of such day, or if the 15th day be Sunday or other holiday, then on the 10| Addresa and e-mail to be used for Add: D-54. Firs| Floor, Dafence Colony, Eﬂr}. i ﬁr;i?rsgﬁyiﬁlm:u%“?ﬁ E‘::;iu-?;r? M:'E%Lnrk:lgm{nra;g 15'15‘:? ‘i-t-lr ﬂ'!l:g' Enflﬁrudzﬂir?puﬂiﬁ i‘ﬁ :ME:; s
first office day after the _TE!h. day alangwith the poundage foaid 2% upto Rs 1,000 and 1% on the excess of such gross -::-n;;uup-_:mdeirm with the intesim resotution | New Delmi-110028 Rajasthan 04027 LOAN ACCOUNT |Boundary: East- Cwn Land, Wasl- Comman | 12 10,2028 Aad l:llr-érf:hwg-csﬁ.rmcnslfﬂ

amount owver Rs 1000/- in favar of Registrar, DRT-11 Delhi. (In case of deposit of balance amount of 75% through post the ProtE3Sind Ermnail: cirp.suryamilkiPamall.com MO, HL 115VLOMS000051 16458 Roed, Marih- Hlo Seals Rem Meena, Soulh-hio | The Date Of The Pavment

zame should reach the Recovery Officer as above.) 11, | Last date for submission of claims 25.01.2025 i Jagglish

7.8 The Successful/Highest Bidder shall be at libarty o comply with the provisions ol Section 184-14 of the Incomea Tax Act for 12 | Classes of craditors, f any, urder clause () | na T | MRS MRS. Maori Devi & MRS MRS | All Pieca And Parcel OF Piol Mo 10 Khasara Mo - | DEMANDMOTICE 11102024 08-01-2025
paying the applicable TDS on fhe auction amount proposed to be deposited before this Forum, in such an event, the of sub-sechion (B4 of section 21, escertaned Thana Ram& MR. MRS. Maresh|Z340V1160 Rakba 2200 5u Mir Aambpura Ka | Rso 723840 - [Seven kb twendy threel  Symibolic
succassiulhighest bidder must produce the proof of having deposited the said amount bafore this Forum while paying the by Ihe inbisrdm messalution professicnal Kumar Reside AL Ood Raniwada|Goliyan Ke Andar Ki Tral Aadarvad Road Vil thousand nine hurdrad forty Rupeas onlyl| Possession
halance sale procaeds. L T T———— v ———r——— Kalan Rarewara Kalanalore Rajasthan | Ranwars kalen, teh Raniwarajalore Raasthan. |Dus As On 09102024 Together - With

7.9 In case of default of payment within the prescribed period, the property shall be re-scld, after the Issue of fresh waactas Authorized Represerialive of creditony T gﬁﬁ“ﬁngjﬁﬁmﬁmﬁn:&g%ﬁmﬂﬂé E:E%Eﬁéﬂﬂ??glilﬂﬁhﬁg ok ﬂ;ﬁ‘;'ﬁ ﬂf'."::%'l:' }g%ﬁﬂi“ﬁ:;dc?lm;
proclamation of sale. The deposit, after defraying the expenses of the sale, may, if the undarsigned thinks fit. be forfeited to inacless {Three names for each diss) Ardar KE-Traf- Aadarrad- Road il Teh ' ' Payment. o

the Government and the defaulling purchaser shall forfeit all claims to the property or to any part of the sum farwhich it may 14 | ia) Felevan| Forms and Webdink: Raniwara Jalore Rajasthan 343041

subsequently ba sald (b} Detais of authorized regresentatives hitps:4ibhi govinfen/home/downloads LOAN ACCOUNT NO, HLENCHLONS

B. Tha property is being sald on "AS ISWHERE 1S AND AS IS WHAT |15 BASIS™.

4. The CH Bank/ CHFI iz directed to authenticate and verify about the veracity of the detaits given herein

10. Tha undersigned resarva tha right to accepl or reject any or all bids if found unreasonabla pr posipone the auction at any
time without assigning any reason

SCHEDULE PF PREOPERTY Th;l:‘-l:r-;nilu::;c'll E%EIS H%Efﬁ:nbsl;[imreglrgm xfg;erehﬂy:la“[al:;é::llurm s.lhrlr'-llﬂ'rsr I:Jarrl!-a'fr}lh 12018-2 Khasara M0.21 Gram g;sla. NE'EII'I:-HII:ED ".ﬁgelya élawrg .'E Lidaraen, | 10.10.2024 fnd Other Changes And Cast T
H [PFDOE D ar e LAk A2 1o thie inkerim LGon peo KInE Bl ine T Meione s BOamss eminy Panchyal Ramsani, Panchayal Samili 1=k arm Fesmia Kam Kaw Bam The Date 0f Tha Pas I
E:Eﬁﬂ”lﬂlﬂ" of the property to be R“";f;“““;'d n““"“'hi:f a';:!"' Elalms' tE T"f' wrt;m: h::“ Ma. 10, Tre Snancial creditors shal submil ey claims wih proof by elecironic means only, AL other credion Eilara:lj;:l Jﬂ-ﬂﬂl Hﬂimyggg“_q.p:lr; ’ " a Bt
Lpon property | encumbrance to| been put forwa o the iy sl v s with gl in pesen. by pestar by slectroni mians ACCOUNT NO, HLAACHLONSO00I0S
‘:"h" E'f"' ¥ part ETIIE:I property E“:"F‘E"'tfl"- alﬂdl H“Tb ”’::'Ef The subimizsion of prool of claims should be mads in accordance with Chapter [V of the Irsolvency and 159344
therec able nown particulars bearing Bankruptcy Board of i (Insatvency Resoiuson Process fof Comorale Persans) Raguistons. 2016, The | 13T yp MRS oha PaliwalaMAL MRS, | All Pace And Parcel OF Pala 23 Garm & Garm | DEMANDNDTICE 1102024 1B-01-2025
on its nature and value LoD Sl e s limmin iy G A Aol o MW G iey PR Om Prakash Paliwal Panchayal Chiia Panchayal Sami Phalodicist | Rs. B4580%/- (Eight lakh forty fve thausend| - Symbclic
Industriai Land and building situated at Mot known Mot known Mot known Farm B- For claims by Operational Creditors (except Wekmen and Employesss); Form C- For clans by Reside At fashiyoe Ka Was Gamm Chhia | Jodnpur Rajasthan 342301 BOUNDARY East | eight hundred one Rupaes only} Due As On| presession

37 DIC Industrial Area, Baddi, Himachal

Given undar my hand and seal on 18.11.2024
(Uttam Negi)
Recovery Officer-|

IBEIPA-CO3/03402021-202 313623

NO. HL12RNLONSIMI05 062656 Wasl- Manu Ram ] Madhu Lal Mosa & Salf Gakl 3 | Cost Til The Date Of The Payment

are avaiaile al

Pdatics B herety gheen thet the Matianal Compaey Law Tribunal, Mew Dadnd Cout-ll, has crdessd the
comenencemenl of @ Corporate Insahvensy Kesclulion Process al the Surya Milk Products Privabe Limibed
on 01,2025 (Copy of arder uploaded on the websits of NCLT onB8.04.2025).

Financigl Gredifars, Fam GA- Forclaims by Finandal Craditors in 8 class as aforesaid, Fam D-For daims

Submission of false or misleading proals of claim shall atiract penallies,

ik 4 : v i Chunni Lal Marth-Chowk, Southkrshan Lal A QL2024 And Othvier Ghargas And Cost Til

by Workmen ard Employess, Form E- For claims - by Authorized  Raprasaniztive of Woerenen and Rajasthan 342301 2

Pradesh. Empioyess, Famn F- For ciams by Creditors olher fhan Financial Creditors and Operational Greckions LOAN ACCOUNT NO. The Datle O The Payment.
LAZDCLLONSIROINS0SH0MS

Shamsher Bahadur Singh
Inferim Resolufion Professional

OOOLO30TAZIN

DEMANDMOTICE 19.10. 2024

R S82067)- [Five lakh eighty two thousend
ninety seven Rupees only) Due As On
19102024 Togemer Wih inlerest From

OB-01-2025
Symicl;
Proasession

d |ME. MRS, Segana Devil MR/ MRS, [ All Piece and Parcel OfFalla No.gd,
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	Relevant Particulars
	Surya Milk Products Private Limited
	Name of corporate debtor
	21.03.2014
	Date of incorporation of corporate debtor
	ROC Delhi
	Authority under which corporate debtor is incorporated / registered
	Corporate Identity No. / Limited Liability Identification No. Of Corporate Debtor
	Address of the registered office and principal office (if any) of corporate debtor
	06.01.2025 (Copy of order uploaded on the   website of NCLT on 09.01.2025)
	Insolvency commencement date in respect of corporate debtor
	05.07.2025
	Estimated date of closure of insolvency resolution process
	Mr. Shamsher Bahadur Singh
	Name and registration number of the insolvency professional acting as interim resolution professional
	Address and e-mail of the interim resolution professional, as registered with the Board
	9.
	Add: D-54, First Floor, Defence Colony, New Delhi-110024
	Address and e-mail to be used for correspondence with the interim resolution professional 
	10.
	25.01.2025
	Last date for submission of claims
	11.
	NA
	Classes of creditors, if any, under clause (b) of sub-section (6A) of section 21, ascertained by the interim resolution professional
	12.
	Names of Insolvency Professionals identified to act as Authorised Representative of creditors in a class (Three names for each class)
	13.
	(a) Relevant Forms and 
	14.
	(b) Details of authorized representatives 
	are available at: 
	Submission of false or misleading proofs of claim shall attract penalties.
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